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CENTRAL AOniNISTRATlVE TRIBUNAL, PRlNCrf*l(L BENCH

NEW DELHI

O.A«No, 826/95 Neu Dalhi dated th# 17th Hay, 1995

HON^BLE HP. S.R. ADIGE, HEHBER (A)

Shri Chhabl Lai,
S/o Late Shri Vlnay ShrcM,
R/o 36/4, New Pinto Park,
Air Force Station, Palan,
Delhi Cantt.
New Oelhl-IIOQIO,
(By Advocatet Shri A.K. Triwedi) .... APPLICANTS

VERSUS

1« Union of India through
the Secretary, Hlniatry of Defence,
South Block, New Delhi.

2* Station Commander,
810, Signal Unit, Air Foce,
C/0 56 APO

3. AGE E/W-III Ceecal,
C/fl G.E# (South), Air Force Palam.
Delhi Cantt,
New Delhl-110010.

(None appeared for the respondwits) .... RESPONDENTS

ORDER rORALl

By HflN«BLE HR. S.R^ ADIGE. HEABEfl (a)

Shri Triwedi prays that he may be permitted to

withdraw this case. His prayer is allowed and this

case is diamissad^^J
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(S,R. /dIGEJ
Hember (A)


